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,  tural and rural development In deve­
loping countries;

(b)  if so, what will be its Impact 
upon our Fifth J*lan;

1  (c) what aid are we getting cur­
rently from the World Bank for this 

1  purpose; and

(d)  what are the conditions of the 
repayment of this aid?

THE  MINISTER OF  FINANCE 
(SHRI C. SUBRAMANIAM): fa) Yes, 
Sir.

(b)  and <cj. Currently nearly  40 
per cent of the total aid from  the 
World Bank Grcup is for the projects 
connected with increasing agricultural 
production and similar assistance  is 
likely to be forthcoming in the near 
future.

(d)  IBRD loans carry rate of inter­
est of 8 J per rent per annum and are 
repayable over a period of 25 to 30 
years with a grace period of 5 to 10 
years. IDA credits, on  the  other 
haxyd, are repayable over 50 years, 
including a grace period of 10 v ears, 
and carry no interest, but anlv a 
service chaxge of 3/4 of one per cent 
per annum, to meet its administrative 
cost

Number of eaipioyaea In bttas 
Airlines

5962. SHRI PRIYA RANJAN DAS 
>«WSI: WiU the Minister of TOUR- 
S&i AND CIVIL AVIATION be pleas 
id to state;

(*) the number of commercial pilots, 
„teward and air hostesses and regular 
employees on the strength of Indian 
Airlines who are not considered as 
oflteirs of Indian Airlines durinjr the 
strife p&to&l

m  this number of officers in Indian 
Airlines dming strike period;

f  <(0 the present strength of aircraft 
!h> tf& fteet of tpMm AkUap «K| the 
itmSfetit total aUW* per
day; and

(4)  the mtmbfer of pilots, afr hos­
tesses, steward and other employees, 
including the officers now in Indian 
Airlines?

THE MINISTER OF  TOURISM 
AND CIVIL AVIATION <SHK1 RAJ 
BAHADUR): (a) The  strength  of 
Commercial Pilots, Cabin Crew (Ste 
wards and Air Hostesses) and other 
regular employees (excluding Officers) 
in Indian Airlines on 30-11-73 was as 
under:—

0m Commercial Pilot b 417

(b) Cabin Crew (Stewards
and Air-Hostesses) . 431

(c) Other regular employee* i3,5«4

(d) Security Staff 457

Total . *4,8*9

The lock-out was declared in Indian 
Airlines on 24-11-73.

(b) 1103. *

(c) The present Operating Fleet of 
the Corporation is as follows:

Boeing 737—200 

CaravcHe

F-27 

HS—748 

Viscount

10

6*3 on 
drv least*

9

»S

2

The average number of services ope. 
rated by Indian Airlines is 158 per 
day.

(d) 15279 as on 28-2-1975.

Decline m popularity of Indian Tea In 
World Market*

5963. SHRI  BANAMAL!  BABU: 
Will the Minister of COMMERCE be 
pleased to state:

(a> whether the sale and popularity 
of Indian tea is receding behind in the 
world markets;

(b)  the details indicating trend of 
tea exports to variwif ©trcntri*# of Urn
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WorW during th# last three year*, 
year-wise and country-wise;

\ (c) whether Government propose to 
embark upon *n ambitious project ior 
promotion ot tea in foreign markets; 
artd

(d)  if ao, the amount earmarked for 
(he purpose and whether it will be 
used for tapping new markets or 
wooing back the old markets?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP  SINGH):
(a) No, Sir Export of tea from India 
dusting  January-October, 1974 was 
155.39 m. kgs.  valued at Rs. 138.25 
crores compared to 144.32 1. kgs va­
lued at Rs. 110.47 crores during  the 
same period of 1973.

(b) A statement is laid on the Ta­
ble of the House (Placed w Library. 
See No. LT-9412/75J

(c) Export Promotion in Tea is be­
ing constantly kept under review so 
that changes frund suitable could be 
adopted on such review

(d) A provision of Rs. 165.71 lakhs 
has been made in 1975-76 Budget for 
Tea Promotion outside India which 
will intr-oha include expenditure on 
generic promotion, umnationai promo­
tion, promotion of special packs  of 
Indian tea with the cooperation of the 
local blenders/packers,  delegations 
for market study and exploring new 
markets, trade delegations etc.

Service Boles for 0«eers and Staff of
ir.DC,

6964. SHRI RAMAVATAR  SHAS­
TRI:

SHRI VIRBHADRA SINGH.

Will the Minister of TOURISM AND 
CIVIL AVIATION  be  pleased to 
state:

>  (a) whether it is a fact that Board 
<*f 'mm&vi approved Service Rutes

ttftdl Staff members ot
m mmme* im  and the 

iw m undertaking*

wa§ informed that these rules had 
been brought into force;

(b) it so. from which date these 
rule* have been given effect to; and

(c) whether any notification has been 
issued or circulated to the members of 
staff and if not, the reasons therefor?

THE MINISTER OF  STATE IN 
THE MINISTRY OF TOURISM AND 
CIVIL AVIATION (SHRI  SUREN- 
DRA PAL  SINGH)*  (a)  ana <t> 
The staff regulations, including ser­
vice rules, for tbe employees of India 
Tourism Development  Corporation
were approved by the management *if 
the Corporation on 31st August, 1973. 
The Committee on Public Undertak­
ings was informed that these rules 
were being followed m the  India 
Tourism  Development  Corporation
even prior to 1973 though they were 
formally written down, compiled and 
put together only m 1973

(c)  Draft Standing Orders covering 
the conditions of service of workmen 
û der the  Industrial Employment
(Standing Orders)  Act. 1946  have 
been filed with the Certifying Autho­
rity, Delhi. These will be  notified' 
circulated to the members of the staff 
after certification by Certifying Au- 
t hoi tty
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